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AFFIDAVIT FILED BY DEPUTY COMMISSIONER, RAMGARH, GOVERNMENT OF
JHARKHAND (i.e. RESPONDENT NO. 1 HEREIN).

! 4[’)0&’7({0'\ KW'VN‘,—S’o/n/}éaug-h-tefof Rameshusarz_ M~"r“f;aged about

5& years, by Religion - ﬂmoh& , by Occupation - Service under the State

Government of Jharkhand in the office of Deputy Commissioner, Ramgarh,

Government of Jharkhand, having its office at

ctlectrreale. Ro.m%wdq , Jharkhand,

Pincode- 82510L  do hereby solemnly affirm and state as follows:

1. That, | am the Deputy Commissioner, Ramgarh, Government of Jharkhand,
and | am aware of the facts and records in the instant case and have gone
through the allegations and contentions of the applicant in the Original

Application as such | am competent to make and affirm the instant

Affidavit.
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T
! am a law-abiding Citizen of India and very much respect the

Constitution and Judicial System of India.

That,

Thatin pursuance and in compliance to the order dated 03.05.2024 of this
Hon'ble Tribunal in the instant Original Application this Affidavit is being

filed by Deputy Commissioner, Ramgarh, Government of Jharkhand i.e.

respondent no. 1 to the Original Application.

Thatitis most humbly stated and submitted that the Hon'ble NGT, Eastern
Zonal Bench, Kolkata in its order dated 03.05.2024 in O.A. No.
152/2023/EZ in the matter of Pritam Kumar -Versus- State of Jharkhand

has been pleased to pass certain directions. The relevant portion of which

is as follows :-

“... 6. We also direct the Deputy Commissioner, Ramgarh Jharkhand to file
his personal affidavit explaining the discrepancies involved in the two

Inspection Reports. ...”

. That the Hon'ble Tribunal in the said order has observed that the distance

of each of the crushers from the water body is not commensurate in the
inspection report dated 24.07.2023 which contains names of six member
committee duly signed by the then Deputy Commissioner, Smt. Madhavi
Mishra with that of the previous inspection report dated 30.08.2023 which
has been filed by the Jharkhand State Pollution Control Board and does
not bear the signature of the then Deputy Commissioners, Ramgarh. The

operative portion is as follows :-

“ .. 4. We also find the in this Inspection Report the distance of each of the

crushers from the water body is not commensurate with that of the earlier
\
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report filed by the Jharkhand State Pollution Control Board already on
record. ...”

6. That the reported distance of the crushers from water body in the two
reports is tabulated herein below.
SI. Dealer Name and Address Site Details Distance from water body
No. In the In the report
report of | filed by JSPCB
the then
DC,
Ramgarh
1 | M/s Maa Chhinnmastike Mouza- Chikor 10 meters 6-8 meters
Stone Chips P.S.- Patratu,
Prop. Sri Dilip Kumar Dangi | Khata No.- 96
At.- Chikor, P.O.- Plot No. - 164,
Bhadaninagar, 167 ‘ _
P.S.- Patratu, Dist.- Ramgarh | Area- 1:34 acre
2 | Smt. Nilam Devi Mouza- Sudi 100 meters | 100 meters
W/o- Sri Sunil Kumar P.S.- Patratu,
At.- Hurumgarha, Khata No.- 71
P.S.- Patratu, Dist.- Ramgarh | Plot No. - 104
Area- 2.00 acre
3 | M/s Hanumantlal Stone Mouza- Pali 150 meters | 120 meters
Crusher, P.S.- Patratu,
Prop.- Sri Ramkrishna Singh | Khata No.- 157
At.- Pali, P.o.- Pali, Plot No. - 159
P.S.- Patratu, Dist.- Ramgarh | Area- 1.00 acre
4 | M/s Jai Mata Di Stone Mouza- Pali 150 meters | 45 meters
Crusher, P.S.- Patratu,
Prop.- Sri Manoj Kumar Khata No.- 89
At.- Pali, P.o.- Bhadaninagar, |Plot No.-168
P.S.- Patratu, Dist.- Ramgarh | Area- 1.08 acre
% Sri Dha'rar‘\jwaﬁr'\—KGB;;r—glﬁéﬁﬁ - ﬁgdié -—C'h]koAr 160 meters | 30 meters
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Bhadaninagar 1 P.S.- Patratu,
55 Batrst E)ist . Khata No.- 26
’ - Ramgarh | Plot No. - 286
Tﬁman S et Area- 0.98 acre
'”8h urf ‘Mouza- Pali 155 meters | 155 meters
Tuntun Singh P.S.- Patratu,
At.- Pali, P.o.- Pali, Khata No.- 157
P.S.- Patratu, Dist.- Ramgarh | Plot No. - 159
Area- 1.00 acre
| 7 | SriPradeep Kumar Mahto Mouza- Pali 100 meters | 100 meters
At.- Sudi, P.o.- Bhadaninagar, | P.S.- Patratu,
1 P.S.- Patratu, Dist.- Ramgarh | Khata No.- 71
1 Plot No. - 55
L Area- 1.00 acre

7. That from the perusal of record, it has been found that the then Deputy

Commissioner has reported the distance of crusher from the waterbody in

her report dated 24.07.2023 on the basis of report submitted by the Circle

Officer, Patratu vide his letter no. 1820 dated 24.07.2023.

A copy of the said letter no. 1820 dated 24.07.2023 is annexed herewith

and marked as Annexure-A.

That the concerned Circle Officer, Patratu was been-asked to the explain

the discrepancy in the distance of crusher from the water body vide letter

no. 779/dated 29.06.2024 by the District Mining Office, Ramgarh.

A copy of the said letter no. 779 dated 29.06.2024 is annexed herewith

and marked as Annexure-B.

JUigL i veal i

ol LOL,,,

MulARY

s
P

e

(,17/

‘()ﬂ‘ \N(\O nas

nor\m‘*‘“ ‘N\

@,J'”M ap! = Ao 27




9. That thereafter, the Circle Offi

5 —

cer, Patratu vide his letter no. 1204 dated

10.07.2
024 has réported the following distance of crusher from the water
body in his fresh report ..

m Dealer Name ang Address Site Details Distance from water
No.
e o) body

1 M/s Hanumantla| Stone Mouza- Pali 120 meters
Crusher, P.S.- Patratu,
Prop.- Sri Ramkrishna Singh | Khata No.- 157
At.- Pali, P.o.- Pali, Plot No. - 159
P.S.- Patratu, Dist.- Area- 1.00 acre
Ramgarh

2 M/s Jai Mata Di Stone Mouza- Pali 73 meters
Crusher, P.S.- Patratu,
Prop.- Sri Manoj Kumar Khata No.- 89
At.- Pali, P.o.- Plot No. - 168
Bhadaninagar, Area- 1.08 acre
P.S.- Patratu, Dist.-
Ramgarh

3 Sri Dharanjan Kumar Singh | Mouza- Chikor 30 meters
At.- Chikor, P.o.- P.S.- Patratu,
Bhadaninagar, Khata No.- 26
P.S.- Patratu, Dist.- Plot No. - 286
Ramgarh Area- 0.98 acre

A copy of the said letter no. 1204 dated 10.07.2024 is annexed herewith

and marked as Annexure-C.

10.That taking into consideration the fresh report vide letter no. 1204 dated

10.07.2024 of the Circle Officer, Patratu, it has been found that the

distance of crusher from water body is now commensurate with the report

R -~

filed by the Jharkhand State Pollution Control Board.
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11.That, this Affidavit is filed bonafide and in the interest of justice. It is

therefore prayed that Your Lordships, may kindly be pleased to accept the
instant affidavit.

12.1 state that the statements contained in paragraphs Nos. 1 to 2 are true to
my knowledge, the statements contained in paragraph Nos. 3 to 10 are
true to my information derived from the official records of the case, which

| verily believe to be true and the rest is/are my respectful submissions

before this Hon’ble Tribunal.
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VERIFICATION

Cpﬂvg% ku_w\ql,,/ Son of »?/lu. /{amagl\uc\w Mod: aged about 33
years, by Religion - ﬁu/\ctu

, by Occupation - Service under the State

Government of Jharkhand in the office of Deputy Commissioner, Ramgarh

Government of Jharkhand, having

Co,/e(‘jéh_q[,; ’ ;Qmm/g ourﬁ/
J
Jharkhand,Pincode - 825101

its office at

)

, and that | am dealing with the connected

records of the case in possession of the office of Deputy Commissioner
Ramgarh, Government of Jharkhand.

Date: /3.051.2021,
Place: ;%v?pw\ﬁv A piisl

)%
I'}W

Signature
Identified byw/%
& Advocate
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Compliance of the directions issuedbythe Hon'ble NGT, EZB, Kolkata in its

Order dated 03.05.2024 in O.A. No. 152/2023/EZ in the matter of Pritam
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